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."ef·; PIa" I.'· tJ.!C.fm '·,eat 1b yeat, ·the 
O.tmrmefttf,of ,lndiatb.s i al •• .atreed 
"to:,d'eY'efbp ',aix,'Nati6nat Hipwa-y Pro": 
:JectllD '·'iko:': ,Stat" 'of aujatat, West 
BOff,,},' Punjab, . 'TaDlil~ Nadu, Uttar 
Pradesh and Haryana, against a World 
Bank Loan of U.S. Dollars 200 Million. 
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M •• lpar Irrigation Project. Held 
, up dut to Non-R eleale of FIIUs 

2603. 'SHR( N. TOMBI SINGH 
Witt the Minister of' IltRIOATION 
AND POWER be pleased'td state: 

, (a), tbe number of _ op-goinS irriga­
tion and power projecls. in Manipur 
whose progress has been 'beld up due 
to' 8h~g9 . in the release of funds from 
the Centre; 

(b) whether it is a fact that the 
nQ\ibal project has not been able to 
.nake headway on account of certain 
mi.sunderstanding between the Centre 
and the State; and 

\c) if so, the details thereof and 
the proposed reme6ial measures to 
quicken the completion of the project? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRl B. SHANKARA­
NAND) : (a) Irrigation l\nd power 
P,F,,?je,'cts are .r~Q.u h·~d to be' funded by 
tbe S,ta te$ from their Plan resources. 
C~ntrai assistance is provided for the 
State Plan as a whole and is not tied 
tp any 'pardcular sector' of activity or 
project. 

(b~ No, Sir. 
, . , 

(Q) Does not arise. 

, Cleatanee 'of Dues by Maharasbtra 
and Madbya Pradesh Towa .... 

Narmada Project 
• 'I.' , 

21tH"/, " SMRIM~T~, 'ATB'L RAMA 
BEN RAMJIBHAI MAVANI : Will the 
__ .. qfl $ "IRRIGATION AND 
tQW_;DO pleated -to ,lale ,; , 

I' 

Cal 'whether it t.' It tact that Maha· . 
rasbtra anJ MadhYa Pradesh Govern­
ments have not contribu,t cd the share 
due' 'to them for the execution of 
Narmada Ir r',at ion Proj ect to GUjarat 
Government' ' ,'; , 

(b) what is. loan amount ftn.uJ, 
fixed by int ernational alencies for 
Narmada Project and out of that how 
much has been disbursed : 

(c) whether it has been visualised 
in Khosla Award that lot of wat er will 
be thrown in the sea even after compJe­
tion of the project on Khosla Award 
lines; 

(d) whether this spare wat er could 
be used for irrigation in Saurashtra 
re,ion by lift irri@at ion fJ om Narmada 
Project Canals; and 

(e) if so, what measures are beiDI 
proposed to be taken in this regard? 

THE M1NISTER Of IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND) : (a) The Government of 
Mahatashtra and Madhya Pradesh have 
already paid most of their share of 
expenditure incurred on the construc­
tion of Sardar Sarovar Project on 
Narmada River in Gujarat upto end of 
March. 1985. 

(b) The World Bank is to provide 
an assistance of US S 450 millions to 
the Project. No disbursement bas yet 
taken place. 

(c) Khosla Committee had submit­
ted in 1965 a report on the use of 
waters of the Narmada River. Subse­
queptly, the Narmada Water Disputes 
Tribunal gave its award in December. 
1979 and as per this Award, all tbe 
waters of Narmada Basin have been 
ful1y allocated among the beneficiary 
stat es. 

(d) and (e): No proposal for any 
lift . irriptjon scheme from Narmada 
Projocts eao·a 1 has been yet received 
from th~, (ioverfllllent of GuJara~ • 




